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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE=> GNG-ECRB-ZSA TIME => 10-30 AM

Assmt.
Year

Srl | Appeal Number Assessee Name Remarks

1 |ITA 224/GTY/2025| 2022-23 |[A] BIKASH SARMAH

2 | ITA 14/GTY/2026 | 2022-23 |[D] BIKASH SARMAH

3 |ITA 229/GTY/2025| 2020-21 |[A] M/S BARNIL CONSTRUCTIONS PRIVATE LIMITED

4 |ITA 374/GTY/2025| 2021-22 |[A] HARVINDER SINGH SEHGAL

5 |ITA 379/GTY/2025| 2021 [D] HARVINDER SINGH SEHGAL

6 |ITA 416/GTY/2025|2017-2018 | [A] KAMALJEET SINGH AND SONS HUF

7 |ITA 193/GTY/2026| 2014-15 |[A] ISHWAR SINGH

8 [ITA 366/GTY/2026 2019-20 |[A] LAMPHRANG KONGWANG
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE=> GNG-ECRB-ZSA TIME => 10-30 AM

Sr

Assmt.

Appeal Number Voio

Assessee Name

Remarks

ITA 82/GTY/2020 | 2017-18 |[D] MUKESH KUMAR CHAURASIA

ITA 238/GTY/2025 2019-20 |[D] PURVOTTAR AGRO PRIVATE LIMITED

ITA 267/GTY/2025| 2015-16 |[D] ARIHANT INTERNATIONAL LIMITED

ITA 197/GTY/2026( 2018-19 |[A] MANABI NANDI

ITA 198/GTY/2026| 2022-23 |[A] AGARTALA MISSION FIELD -

ITA 201/GTY/2026| 2021-22 |[A] GREEN VALLIEY INDUSTRIES LIMITED
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI
CAUSE LIST OF DB BENCH FOR 12-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
IN VIRTUAL HEARING
GOOGLE MEETING CODE=> GNG-ECRB-ZSA TIME => 10-30 AM

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 251/GTY/2025 2019-20 | [A] NAVEEN JAIN

2 ITA 1/GTY/2026 2022-23 | [A] AVANTIKA INNOVATIONS PVT. LTD.

3 ITA 31/GTY/2026 2017-18 | [D] PRAMODE KUMAR JALAN

4 ITA 72/GTY/2026 2016-2017 | [A] MEGHALAYA POWER DISTRIBUTION CORPORATION LIMITEC

5 ITA 138/GTY/2026 2018-19 | [A] ARTH RURAL CONNECT SERVICES PRIVATE LIMITED

6 ITA 200/GTY/2026 2023-24 | [A] ANANT PHARMA

7 | ITA267/GTY/2026 2016-17 | [D] KALIABOR COLLEGE

8 ITA 315/GTY/2026 2023-24 | [D] NAGALAND POLICE EMPLOYEES WELFARE SCHEME

9 CO 11/GTY/2026 2023-24 | [A] NAGALAND POLICE EMPLOYEES WELFARE SCHEME

10 | ITA 325/GTY/2026 2019-20 | [A] SANTOSH KUMAR PRASAD

11 | ITA 326/GTY/2026 2020-21 | [A] SANTOSH KUMAR PRASAD

12 | ITA 327/GTY/2026 2022-23 | [A] SANTOSH KUMAR PRASAD

13 | ITA 328/GTY/2026 2019-20 | [A] UMA SHANKAR PRASAD

14 | ITA 329/GTY/2026 2020-21 | [A] UMA SHANKAR PRASAD

15 | ITA 330/GTY/2026 2022-23 | [A] UMA SHANKAR PRASAD

16 | ITA 344/GTY/2026 2018-19 | [A] AMULYAMICA INDUSTRIES PRIVATE LIMITED

17 | ITA 345/GTY/2026 2015-16 | [A] ANDREW JYRWA

18 | ITA 350/GTY/2026 2017-18 | [A] EKBAL HUSSAIN

19 | ITA 351/GTY/2026 2019-20 | [A] AMIT SHARMA

20 | ITA 367/GTY/2026 2020-21 | [A] SHAUKAT ROUSHAN
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE=> GNG-ECRB-ZSA TIME => 10-30 AM

Assmt.
Year

1 | ITA 76/GTY/2026 | 2020-21 |[[A] ASSAM GAS COMPANY LIMITED

Srl | Appeal Number Assessee Name Remarks
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REVISED
HIHT AT SATRAHTOT, RISTHTAT & *F ST 5 757

CONSTITUTION OF ITAT KOLKATA ZONE
(10/08/2026 TO 14/08/2026)
grefare/ wifas/ arwreft aream &
In Hybrid/Physical/Virtual Mode
[fe=t= 14/08/2026 (SFaTY) THY, THU, FAfeT, SUH, saed]
[14/08/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

i) ~ T =TT FE
Bench Constitution Court Room

Shri D R L Reddy, Vice-President (KZ}

Guwahati & 1

Shri Laxmi Prasad Sahu, AM
[ At10.30 am ]

Shri D R L Reddy, Vice-President (KZ) _

Cuttack & 1

Shri Laxmi Prasad Sahu, AM
[ After "Guwahati” Bench |

Shri D R L Reddy, Vice-President (KZ)
Kolkata &

Old Appeal Shri Laxmi Prasad Sahu, AM
Cases [ After "Cuttack” Bench ]

Shri Rajesh Kumar, AM

A & 2

Shri Pradip Kumar Choubey, AM
[At10.30 am ]

Shri Rajesh Kumar, AM

B & 2

Shri Pradip Kumar Choubey, AM
[ After “A” Bench ]

Shri Yogesh Kumar US, JM

C & 3

Shri Rakesh Mishra, AM
[ At10.30 AM. ]

Shri Yogesh Kumar US, JM

SMC & 3
Shri Rakesh Mishra, AM

[ After “C” Bench |

Shri Pradip Kumar Choubey, JM

D & 4

Shri Rakesh Mishra, AM
[ After “B” Bench |

Shri Ratnesh Nandan Sahay, AM

Ranchi & Physical at

Smt. G. Rajani, JM ITAT, Ranchi
[ At10.30 AM. ]

Note : Patna Bench will not function during this week.
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